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17.56 hrs.

BUSINESS ADVISORY COMMITTEE.
FIFTYSEVENTH REPORT

THE MINISTER OF WORKS AND

HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA.-
1AH): Sir, 1 beg to present the Fifty

seventh Report of the Business Ad-

visory Committee,

1 would like to add that as matters.
stand, l4th January hag been listed as
a public holiday because of Mohurram,

Some Muslim friends have pointed out

that Mohurram really falls on the 13th,
Sn, this matter was discussed in the

Business Advisory Committee and
they have agreed that we should have
a holiday on the 13th also in addition

to 14th. The hon. Speaker has also-
agreed to this. So, we shall have a
holiday on the 13th also in addition
to 1ldth.

17.58 hrs,

The Lok Sabha then adjourned’
till Eleven of the Clock on January:
7, 1976/Pausa 17, 1897 (Saka).



